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Original Application No, 918 of 1994

T ajender Kaur cen Applicant
| - Versus
Union of India and Ors. ~... Re spondenlys
CORAM: 4
HON'BLE MR, JUSTICE B.C. SAKSENA, V.C.
“ HON'BIE MR, K. MUTHU KUMAR, MEMBER(A) ~

( By Hon. Mp. Justice B.,C. Saksena, V.C. ) ¢

By moans of this O.A, the applicant‘challenges
the 1mpugned le tter dated 26.4.94, copy of which' is

annexed as {amexure 1), ThrOugh this letter the Union
Pub lic Service Commission has rejected the applicant's
application which she Bad submitted ‘for appearing as a
3 candidate oF civil SBrvlces(Prellmlnary) Examinatlon l<94.
The rejectlon has been made on the ground that the applicant
-‘. ST 1s over aged . The applicant's date ef birth,as’&s evident
- from gmexure 2 is 12.7.1966, €opy of the Notifigation for
| the Civil Services Examination 1994 has been annexed as
(Anexure-3), The age limit indicated in the Notification
is that the camdidate must have been born not earlier than
ond August 1966 and not later than lst August 1973.
The‘applicant has hbwever, taken a bald plea that she
is not over aged and dbé;;not crossythe age limit specified
in annexure 3., The bald averment is clearly contrary to
the material placed by the applicant her se 1f . Her date
of bérth as noted hereinabove shews as 12.7.66 which is
earlier than 2.8.66. No good ground to interfere is made

out. The O,A, lacks merit ang is sumarily dismissed.
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